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Nirvachan Sadan, Ashoka Road, New Delhi-110001/ Dated: 19th February, 2019, 30 Magha, 1940 (Saka)

No. 434/ES-1/BR-HP/2019:- In exercise of the powers conferred by sub-section (1) of section 22
of the Representation of the People Act, 1951 (43 of 1951), and in supersession of its notification No.
February, 2009 as amended from time to time, the Election
Commission herby appoints each of the officers of the Govermment as specified in column 2 of the Table
below, as the Assistant Returning Officer to assist the Returning Officer of the Parliamentary
Constituency in the State of Bihar, as specified in the column 1 of the said table, in the performance of the

434/ES-1/BR-HP/2009(2), dated 26¢th

e 3,
< FAR U6,
¥,
HRa fAarae AR
Election Commission of India

Notification

functions of such Returning Officer :-

Number and

Assistant Returning Officer

Name of
Parliamentary
Constituency
1 2
1 | Director Accounts Administration and Self Employment, District Rural
Development Agency, Bettiah
2 | Deputy Collector, Land Reform, Bagaha
3 | Sub Divisional Officer, Narkatiaganj
4 | Sub Divisional Officer, Bagaha
1. Valmiki Nagar 5 | Additional Collector, Departmental Enquiry, West Champaran, Bettiah

6 | Deputy Collector, Land Reform, Narkatiaganj
7 | District Supply Officer, West Champaran, Bettiah
8 Executive Officer, Nagar Parishad, Bettiah
9 | Manager, Bettiah Raj, West Champaran, Bettiah

2 Paschim 1 Deputy Collector, Land Reform, Bettiah

Champaran 2 | Deputy Development Commissioner, West Champaran, Bettiah
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Number and
Name of
Parliamentary
Constituency

Assistant Returning Officer

1

Sub Divisional Officer, Bettiah

Sub Divisional Officer, Raxaul

Sub Divisional Officer, Motihari Sadar

Deputy Collector, Land Reform, Raxaul

District Manager, State Food Corporation, Bettiah

0| | N[N | W

Senior Deputy Collector-Cum-Land Acquisition Officer, West
Champaran, Bettiah

Senior Deputy Collector-Cum-Incharge Officer, District Development
Section, West Champaran, Bettiah

3. Purvi
Champaran

Deputy Collector, Land Reform, Areraj

Sub Divisional Officer, Areraj

Deputy Development Commissioner, East Champaran, Motihari

Deputy Collector, Land Reform, Chakia

Sub Divisional Officer, Chakia

Deputy Collector, Land Reform, Motihari Sadar

District Land Acquisition Officer, East Champaran, Motihari

XL | N[ B W —

District Manager, Bihar State Food Corporation, East Champaran,
Motihari

Assistant Settlement Officer, East Champaran, Motihari

4. Sheohar

Sub Divisional Officer, Pakridayal

Deputy Collector, Land Reform, Sikrahna

Sub Divisional Officer, Sikrahna

Sub Divisional Officer, Sheohar

Deputy Collector, Land Reform, Sitamarhi Sadar

Sub Divisional Officer, Belsand

Additional Collector, Disaster Management, East Champaran, Motihari

District Panchayat Raj Officer, East Champaran, Motihari

Deputy Collector Land Reform, Pakridayal

5. Sitamarhi

Additional Collector, Departmental Enquiry, Sitamarhi

Deputy Development Commissioner, Sitamarhi

District Panchayat Raj Officer, Sitamarhi

Sub Divisional Officer, Pupri

Sub Divisional Officer, Sitamarhi Sadar

Additional Collector, Sitamarhi

District Land Acquisition Officer, Sitamarhi

District Supply Officer, Sitamarhi

O X[ QAN N BR[O I N |W|N—=]O

Director, Accounts Administration and Self Employment, District Rural
Development Agency, Sitamarhi

6. Madhubani

Deputy Collector, Land Reform, Benipatti
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Number and
Name of
Parliamentary
Constituency

Assistant Returning Officer

1

2

Sub Divisional Officer, Benipatti

Deputy Development Commissioner, Madhubani

Sub Divisional Officer, Sadar Madhubani

Deputy Collector, Land Reform, Sadar Darbhanga

Deputy Development Commissioner, Darbhanga

District Supply Officer, Madhubani

Sub-divisional Public Grievance Redressal Officer, Sadar Madhubani

Sub-divisional Public Grievance Redressal Officer, Benipatti

7. Jhanjharpur

Sub Divisional Officer, Jaynagar

Deputy Collector, Land Reform, Sadar Madhubani

Deputy Collector, Land Reform, Jhanjharpur

Sub Divisional Officer, Jhanjharpur

Sub Divisional Officer, Phulparas

Deputy Collector, Land Reform, Phulparas

Sub-divisional Public Grievance Redressal Officer, Jaynagar

Sub-divisional Public Grievance Redressal Officer, Jhanjharpur

Sub-divisional Public Grievance Redressal Officer, Phulparas

8. Supaul

Sub Divisional Officer, Nirmali

Deputy Collector, Land Reform, Supaul

Sub Divisional Officer, Supaul

Sub Divisional Officer, Triveniganj

Sub Divisional Officer, Birpur

Deputy Collector, Land Reform, Madhepura

Deputy Development Commissioner, Supaul

Additional Collector, Supaul

District Public Grievance Redressal Officer, Supaul

9. Araria

Deputy Collector, Land Reform, Forbesganj

Deputy Collector, Land Reform, Araria

Sub Divisional Officer, Forbesganj

Sub Divisional Officer, Araria

Additional Collector, Araria

Deputy Development Commissioner, Araria

N AN N R W =OR0 QNN RPN RO 0NN R WRIN =0 Q| AN |V

Director, Accounts Administration and Self Employment, District Rural
Development Agency, Araria

District Land Acquisition Officer, Araria

District Planning Officer, Araria

10. Kishanganj

Deputy Collector, Land Reform, Kishangan

Deputy Development Commissioner, Kishanganj

W —[\O| 0

Sub Divisional Officer, Kishangan;j
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Number and
Name of
Parliamentary
Constituency

Assistant Returning Officer

1

2

Additional Collector, Kishangan;j

Deputy Collector, Land Reform, Baisi

Sub Divisional Officer, Baisi

District Public Grievance Redressal Officer, Kishanganj

Sub-divisional Public Grievance Redressal Officer, Kishangan;j

District Land Acquisition Officer, Kishanganj

11. Katihar

Sub Divisional Officer, Katihar

Deputy Collector, Land Reform, Barsoi

Sub Divisional Officer, Barsoi

Deputy Development Commissioner, Katihar

Sub Divisional Officer, Manihari

Deputy Collector, Land Reform, Katihar

Deputy Collector, Land Reform, Manihari

Sub-divisional Public Grievance Redressal Officer, Katihar

Sub-divisional Public Grievance Redressal Officer, Barsoi

12. Purnia

Deputy Collector, Land Reform,Sadar Purnia

Sub Divisional Officer, Banmankhi

Deputy Collector, Land Reform, Dhamdaha

Sub Divisional Officer, Dhamdaha

Sub Divisional Officer, Sadar Purnia

Additional Collector, Katihar

Additional Collector, Purnia

Deputy Collector, Land Reform, Banmankhi

District Statistical Officer, Purnia

13. Madhepura

Deputy Collector, Land Reform, Udakishungan;j

Sub Divisional Officer, Udakishunganj

Sub Divisional Officer, Madhepura

Deputy Collector, Land Reform, Sadar Saharsa

Sub Divisional Officer, Sadar Saharsa

Additional Collector, Saharsa

Sub-divisional Public Grievance Redressal Officer, Madhepura

District Public Grievance Redressal Officer, Madhepura

Additional Collector, Madhepura

14. Darbhanga

Deputy Collector, Land Reform, Biraul

Sub Divisional Officer, Benipur

Deputy Collector, Land Reform, Benipur

District Land Acquisition Officer, Darbhanga

Sub Divisional Officer, Sadar Darbhanga
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Additional Collector, Departmental, Enquiry, Darbhanga
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District Minority Welfare Officer, Darbhanga

Establishment Deputy Collector, Darbhanga

District Manager, State Food Corporation, Darbhanga

15. Muzaffarpur

Senior Deputy Collector, Incharge Establishment, Muzaffarpur

District Panchayat Raj Officer, Muzaffarpur

Senior Deputy Collector, Incharge Revenue, Muzaffarpur

Deputy Collector, Land Reform, East Muzaffarpur

Deputy Collector, Land Reform, West Muzaffarpur

Sub Divisional Officer, East Muzaffarpur

Additional Municipal Commissioner, Municipal Corporation, Muzaffarpur

Senior Deputy Collector, Incharge District Development Section

District Transport Officer, Muzaffarpur

16. Vaishali
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Director National Employment Programme, District Rural Development
Agency, Muzaffarpur

Additional Collector, Disaster Management, Muzaffarpur

Deputy Development Commissioner, Muzaffarpur

Sub Divisional Officer, West Muzaffarpur

District Land Acquisition Officer, Muzaffarpur

Deputy Development Commissioner, Vaishali Hajipur

Municipal Commissioner, Muzaffarpur

District Supply Officer, Muzaffarpur

Senior Deputy Collector, Incharge (General), Muzaffarpur

17. Gopalganj
(SO

Deputy Collector, Land Reform, Gopalganj

Deputy Development Commissioner, Gopalganj

Sub Divisional Officer, Gopalgan;j

Additional Collector, Gopalganj

Deputy Collector, Land Reform, Hathua

Sub Divisional Officer, Hathua

District Panchayat Raj Officer, Gopalgan]

District Transport Officer, Gopalgan;j

District Acquisition Officer, Gopalganj

18. Siwan

Additional Collector, Siwan

Deputy Collector, Land Reform, Siwan

District Panchayat Raj Officer, Siwan

Sub Divisional Officer, Siwan

Deputy Development Commissioner, Siwan

District Land Acquisition Officer, Siwan
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District Supply Officer, Siwan
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Senior Deputy Collector-cum-Incharge Officer, District Disaster
Management, Siwan

District Transport Officer, Siwan

19. Maharajganj

Deputy Collector, Land Reform, Maharajganj

Sub Divisional Officer, Maharajgan;j

District Panchayat Raj Officer, Saran

Deputy Collector, Land Reform, Sadar Chapra

Deputy Development Commissioner, Saran

Deputy Collector, Land Reform, Marhaura

District Public Grievance Redressal Officer, Saran

District Transport Officer, Saran

O Q|| N | W[N|—|\O

Senior Deputy Collector-cum-General Section Incharge , Saran

20. Saran

Sub Divisional Officer, Marhaura

Sub Divisional Officer, Sadar Chapra

Additional Collector, Departmental Enquiry, Saran Chapra
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Director, Accounts Administration and Self Employment, District Rural
Development Agency, Saran, Chapra

Deputy Collector, Land Reform, Sonepur

Sub Divisional Officer, Sonepur

District Supply Officer, Saran

District Acquisition Officer, Saran

Sub-divisional Public Grievance Redressal Officer, Sadar Chapra

21. Hajipur (SC)

Additional Collector, Vaishali, Hajipur

Deputy Collector, Land Reform, Hajipur

Sub Divisional Officer, Mahua

Deputy Collector, Land Reform, Mahnar

Sub Divisional Officer, Hajipur

Sub Divisional Officer, Mahnar

District Transport Officer, Vaishali

District Public Grievance Redressal Officer, Vaishali

Sub-divisional Public Grievance Redressal Officer, Hajipur

22. Ujiarpur

Deputy Collector, Land Reform, Mahua

Sub Divisional Officer, Dalsingsarai

Deputy Collector, Land Reform, Samastipur
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Director Accounts Administration and Self Employment, District Rural
Development Agency, Samastipur

W

Sub Divisional Officer, Patori

Deputy Collector, Land Reform, Dalsingsarai
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District Public Grievance Redressal Officer, Samastipur
District Supply Officer, Samastipur
District Land Acquisition Officer, Samastipur
Sub Divisional Officer, Biraul
Additional Collector, Darbhanga
Sub Divisional Officer, Samastipur
District Panchayat Raj Officer, Samastipur

Samasfi%ur (SC) Deputy Development Commissioner, Samastipur

Sub Divisional Officer, Rosera

District Transport Officer, Samastipur

District Supply Officer, Darbhanga

Incharge Officer, District General Section, Samastipur

24. Begusarai

Sub Divisional Officer, Manjhaule

Deputy Collector, Land Reform, Teghra

Sub Divisional Officer, Teghra

Deputy Collector, Land Reform, Begusarai

Sub Divisional Officer, Balia

Sub Divisional Officer, Begusarai

Sub Divisional Officer, Bakhri

District Panchayat Raj Officer, Begusarai
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Senior Deputy Collector-cum-Incharge Officer, District Law Section,
Begusarai

10 | District Supply Officer, Begusarai
1 Sub Divisional Officer, Simri Bakhtiarpur
2 Deputy Collector, Land Reform, Rosera
3 Sub Divisional Officer, Khagaria
4 | Deputy Collector, Land Reform, Khagaria
25. Khagaria 5 | Deputy Collector, Land Reform, Gogri
6 | Sub Divisional Officer, Gogri
7 | District Transport Officer, Khagaria
8 | District Supply Officer, Khagaria
9 | Sub-divisional Public Grievance Redressal Officer, Gogri
1 | Deputy Collector, Land Reform, Naugachia
2 | Sub Divisional Officer, Naugachia
3 | Deputy Collector, Land Reform, Kahalgaon
26. Bhagalpur 4 Sub Divisional Officer, Kahalgaon
5 | Sub Divisional Officer, Sadar Bhagalpur
6 | Additional Collector, Bhagalpur
7 | Deputy Development Commissioner, Bhagalpur
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Additional Collector (Departmental Enquiry), Bhagalpur

Director, District Rural Development Agency, Bhagalpur

27. Banka

Deputy Collector, Land Reform, Sadar Bhagalpur

Additional Collector, Banka

Deputy Collector, Land Reform, Banka

Sub Divisional Officer, Banka

District Panchayat Raj Officer, Banka

Deputy Development Commissioner, Banka
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Additional Collector (Public Grievance Redressal)-cum-District Public
Grievance Redressal Officer, Banka

District Transport Officer, Banka

Senior Deputy Collector, Banka

28. Munger

Sub Divisional Officer, Sadar Munger

Deputy Collector, Land Reform, Sadar Munger

Deputy Collector, Land Reform, Lakhisarai

Sub Divisional Officer, Lakhisarai

Sub Divisional Officer, Barh

Deputy Collector, Land Reform, Barh

Additional Collector, Munger

Deputy Development Commissioner, Munger
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Municipal Commissioner, Municipal Corporation, Munger

29. Nalanda

Deputy Collector, Land Reform, Biharsharif

Sub Divisional Officer, Biharsharif

Sub Divisional Officer, Rajgir

Deputy Collector, Land Reform, Hilsa

Sub Divisional Officer, Hilsa

Additional Collector, Nalanda

Deputy Development Commissioner, Nalanda

Deputy Collector, Land Reform, Rajgir
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District Supply Officer, Nalanda
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District Welfare Officer, Nalanda

30. Patna Sahib

Deputy Development Commissioner, Patna

Sub Divisional Officer, Patna Sadar

Deputy Collector, Land Reform, Patna Sadar

Special Rationing Officer, Patna

Sub Divisional Officer, Patna City

Deputy Collector, Land Reform, Patna City
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Additional District Magistrate, Patna
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Additional Collector, Disaster Management, Panta

Additional Collector, Special Programme, Patna

31. Pataliputra

Sub Divisional Officer, Danapur

Deputy Collector, Land Reform, Danapur

Additional Collector, Departmental Enquiry, Patna

Sub Divisional Officer, Masaurhi

Sub Divisional Officer, Paliganj

Deputy Collector, Land Reform, Paligan;j

Additional District Magistrate, Supply, Patna

District Land Acquisition Officer, Patna

District Panchayat Raj Officer, Patna

32. Arrah

Sub Divisional Officer, Sadar Arrah

Additional Collector, Bhojpur

Deputy Collector, Land Reform, Arrah Sadar

Deputy Collector, Land Reform, Piro

Sub Divisional Officer, Piro

Sub Divisional Officer, Jagdishpur

Deputy Collector, Land Reform, Jagdishpur

Municipal Commissioner, Municipal Corporation, Arrah
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District Public Grievance Redressal Officer-cum-Additional Collector,
Bhojpur

—_
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District Supply Officer, Bhojpur

33. Buxar

Deputy Collector, Land Reform, Dumraon

Sub Divisional Officer, Buxar

Sub Divisional Officer, Dumraon

Deputy Collector, Land Reform, Buxar

Deputy Collector, Land Reform, Mohania

Deputy Collector, Land Reform, Bikramganj

Deputy Development Commissioner, Buxar

Additional Collector, Buxar
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District Panchayat Raj Officer, Buxar

34. Sasaram (SC)

Sub Divisional Officer, Mohania

Sub Divisional Officer, Bhabua

Deputy Collector, Land Reform, Bhabua

Additional Collector, Rohtas

Sub Divisional Officer, Sasaram

Deputy Collector, Land Reform, Sasaram
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Additional Collector, Kaimur (Bhabua)
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Director, District Rural Development Agency, Kaimur (Bhabua)

District Land Acquisition Officer, Kaimur (Bhabua)

35. Karakat

Deputy Development Commissioner, Rohtas

Sub Divisional Officer, Dehri

Sub Divisional Officer, Bikramganj

Sub Divisional Officer, Daudnagar

Deputy Collector, Land Reform, Daudnagar

Deputy Collector, Land Reform, Aurangabad
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Director, Accounts Administration and Self Employment, District Rural
Development Agency, Rohtas

Senior Deputy Collector-Cum-Incharge Law Section, Rohtas
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Sub-divisional Public Grievance Redressal Officer, Dehri

36. Jahanabad

Sub Divisional Officer, Arwal

Deputy Collector, Land Reform, Arwal

Sub Divisional Officer, Jehanabad

Deputy Collector, Land Reform, Jehanabad

Additional Collector, Jehanabad

Sub Divisional Officer, Neemchak Bathani, Gaya

Deputy Development Officer, Jehanabad

District Public Grievance Redressal Officer, Jehanabad

District Public Grievance Redressal Officer, Arwal

37. Aurangabad

Additional Collector, Aurangabad

Sub Divisional Officer, Aurangabad

Deputy Development Commissioner, Aurangabad
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Director Accounts Administration and Self Employment, District Rural
Development Agency, Gaya

Additional Collector, Departmental Enquiry, Gaya

Sub Divisional Officer, Tikari Gaya

District Land Acquisition Officer, Aurangabad

District Panchayat Raj Officer, Aurangabad
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Senior Deputy Collector, General Section, Aurangabad

38. Gaya (SC)

Sub Divisional Officer, Sherghati

Deputy Collector, Land Reform, Sherghati, Gaya

Additional Collector, Gaya

Sub Divisional Officer, Sadar Gaya

Deputy Development Commissioner, Gaya

Deputy Collector, Land Reform, Gaya Sadar
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District Panchayat Raj Officer, Gaya
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Deputy Collector, Land Reform, Tikari

Land Acquisition Officer, Gaya

Deputy Collector, Land Reform, Sheikhpura

Sub Divisional Officer, Rajauli

Additional Collector, Nawada

Sub Divisional Officer, Nawada

39. Nawada Deputy Development Commissioner, Nawada

Deputy Collector, Land Reform, Nawada

Deputy Collector, Land Reform, Rajauli

District Panchayat Raj Officer, Nawada

Executive Officer, Nagar Parishad, Nawada

Sub Divisional Officer, Tarapur

Sub Divisional Officer, Sheikhpura

Additional Collector, Jamui

Sub Divisional Officer, Jamui

40. Jamui (SC) Deputy Development Commissioner, Jamui

Deputy Collector, Land Reform, Jamui

Senior Deputy Collector, Incharge District Najarat Section, Jamui

District Panchayat Raj Officer, Jamui

O[O0 I[N R WO QAN WIN—=|\O| 0

Senior Deputy Collector-Cum-Assistant Director, Social Security, Jamui

By Order
ANAND KUMAR PATHAK
SECRETARY
ELECTION COMMISSION OF INDIA

3refteres, AAfAdTery qsumed,
fagR, ge1 aRT yaIfera gd gfsal

fagR TToTe (SMITHTRUT) 248-571+50-Sr0ET0dt0|
Website: http://egazette.bih.nic.in




